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Foreign Banks, and if so, which are
those bankg and what jg the amount
involved;

(b) whether the Reserve Bank has
ordered the Grindlays Bank to bring
back ta the country Rs. 3.5 crores,

wrongly transferred under ‘“Head
Office Expenses” during 1974 and
1975; and

(¢) whether Government have look-
ed into the accounts of the foreign
banks who have transferred huge
amounts under the Heading, Head-
office expenses, technical know-now,
Collaboration arrangements and Im-
port-Export Trade Bills during the
Jast three or four years?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): (a) Reserve
Bank have not placed any ban on re-
mittances abroad by foreign compa-
nies including foreign banks. The
profits made by the foreign banks
after deduction of Indian income-tax
are allowed to be remitted abroad.
The Reserve Bank has intimated that
during the past three or four years
foreign banks have genera'ly con-
formed to the control regulations re-
garding remittances to head office.

(b) Reserve Bank has reporteq that
during the years 1973, 1974 and 1975,
the Grindlays Bank was asked to re-
patriate a sum of Rs. 57.87 lakhs in
the aggregate which was not allowed
by the Income-tax authorities as head
office expenses. Grindlays Bank has
repatriated the aforesaid amount, paid
tax thereon and has been allowed to
retransfer the balance abroad.

(c) The amounts to be allowed as
head office expenses are being look-
ed into by the Income-tax authorities
as and when the foreign banks are
assesed for tax. Reserve Bank will
also examine, during its inspection
of these banks, what categories of
head office expeness claimed by them
em be considered as Jegitimate,
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Foreign aid

794. SHRI R. KOLANTHAIVELU:
Will the Minister of FINANCE AND:
REVENUE AND BANKING be pleas-
ed to state:

(a) whether Government propose to-
gu. in for massive foreign aid so as to
remove poverty within ten years; and

(b) whether Government have work-
ed out the blue-print of g plan for
massive foreign aid and its meaning.
ful. utilisatien?
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THE MINISTER OF FINANCE
- AND. REVENUE AND BANKING
(SHRI H. M. PATEL): (a) No, Sir.
Self-rellance continues to be a major
objective of planning.

(b): Does not arise.

Bank Credit

795. SHR] CHITTA BASU: Will the
Minister of FINANCE AND REVE-
NUE AND BANKING be pleased to
state: . )

" (a) the gross of bank credit during
the period from April, 1976 to March,
1977; and

(L) the share of public sector indus-
trie;, private sector, the share in the
agriculture and the small scale indus-
tries out of it?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): (a) and (b).
Compiete data on the sector wise and
organisation-wise break down of cre-
dit expansion during the year 1976-
77 have not yet become available.
However, provfsional data indicated
by th¢ Reserve Bank of India are set
out below. .

Sectoral Deployment of Cridit

(Rs. crores).

Sector V'ariations
between
March 26,
1976 and
March 254,
I . 1977.
GROSS BANK CREDIT - -1 2276
Of whicn :
A. Public Food Procurement
Crcdlt . . 1669

B. Advances to Priority Sectors
(including export credit gran-
ted to these sectors) . + 774

Sector Variations between

- March 26, 1976

aod March 25,
1977.

(i) Small Scale Industry - +215
(il) Agricuhture . . +277
(iii) Other Priority Sectors * +282

/
C. Advances to other sectors*
(including export credit grant-

ed to these sectors) . +.333
Of which :
To Cotton Corporation of India- +120
To Food Corporation of Indxa

(Fertilizer) - . 23
To Jute Corporation of India - +9
D. Non-Fovud Credit {B-;-C} -+~1607
E. Of them D—Export Credit - +219

* Includes large and medium industries
and whole:ale trade.

Contingent Workers in Bihar Civil
Audit and Accounts Office

796. DR. SARADISH ROY: Will the
Minister of FINANCE AND REVE-
NUE AND BANKING be pleased to
state:

(a) whether Government have re-
ceived any petition from the Bihar
Civil Audit and Accounts Office Asso-
ciation, Patna demanding to absorb 85
contingent workers in permanent posts;
and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H, M. PATEL); (a) Yes, Sir.

(b) Under instructions from Compt-
roller and Aditor General's office, the
Accountant General, Bihar, has under-
taken a review in this regard and
this will be completed expeditiously.





